
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

ORIGINAL APPLICATION NO.162 OF 2025 (SZ)

IN THE MATTER OF:

Malayalapuzha Grama Panchayat Applicants

Versus

State of Kerala & Ors.                   Respondent(s)

REPLY FILED BY THE 2nd RESPONDENT/SEIAA KERALA

S.No. Description Page

1. REPLY FILED BY THE 2nd RESPONDENT/SEIAA KERALA 1 – 6

2. FIELD INSPECTION REPORT 7 – 16

Dated on this the 24th day of January, 2026.

Counsel for 8th Respondent

Dr. PRABHU GONDRI

Standing Counsel for SEIAA, Kerala

Mob. No. 9444398701 – Prabhu.ijs@gmail.com
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